
0.A.No.511/91 , 
DP 

Counsel for both sides absent. The case is 

posted for filIngeply on 18.9.91. 

8.8.91 

RC 

None present. 

One more opportunity is given for filing counter 

affidavit. Call on 10.10.91. 

18,9.91 

RC 

None appears.. 

Time till 11.11,91 is granted for filing counter 
affidav -t, as a last chance. 

RC 

10.10.91 

None for applicant. 	. . .. 

Counsel for respondents present. 

One more opportunity is...being given for fi'ing 

counter affidavit. Call on 6.12.91. 

11.11.91 
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RC 

None appears. 

Sufficient opportunities have been given for 

filing counter affidavit. Accordingly list before the 
Bench for further directions on 23.1.92, 

6.12.91 
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